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CENTRAL ADMINISTRATIVUE TRIBUNAL
ALL AHAEAD BENCH
ALLAHABAD
"Review Appli. Ne.1798/92
in

0.A. Ne,725/92

Jitendra Kumar Jdrivastava S ansT Applicant

Vs,

o

Unien ef India & Others ot Respendents,

Hen,Mr,Justice U.CaSrivastava,V.C,
Hen,Mr, K, Obayya, A.M,

(By Han,Mr,Justice U.C.37rivastavs,V,C,)

The Revieuy Applicatien has bsen directed against
sur judgement and erder dated 27-7-1992, The Case yas
haard and dispesed af after hearing the Ceunsels fer

the parties, The seceps af revieu applicatisn is

~

limited and it dees net mean Tecensideratizn ef the same

argqumenis er psints altheugh it is differently waTded.
It dees net mean sitting in appeal ever ene's sun
judgement. In eur cpinisn, there is ne errer, much
less an errer, apparent en the face of the recerds
ang accerdingly the reviey applicatien is rejected.

Wt le—"

Membor (A Vics=-Chairman,

Datad: 18t December, 19972 ,Allahabad,

(tgk)



